
Factual and action taken report in the matter of Suo Moto (OA No. 183/2024) as 

per the directions of Hon’ble NGT, Central Zone Bench, Bhopal 

Background 

The Hon’ble National Green Tribunal (Principal Bench) was pleased to initiate suo 

moto action based on the news item related to the alleged encroachment on 

thousands of Bighas of government pasture land in Dausa, Rajasthan. The article also 

mentions that illegal soil mining under the Nangal Sub-division is being carried out. 

The Hon’ble NGT (Principal Bench) based on the news item, registered Suo Moto 

O.A.    No. 775/2024 impleading MoEF & CC, CPCB, RSPCB and District Magistrate, 

Dausa as respondents. Hon’ble NGT vide its order dated 09.07.2024 transferred the 

matter to the Central Zone Bench, Bhopal where it was renumbered and registered 

as O.A. No. 183/2024. 

 

Order 

Hon’ble NGT Central Bench, Bhopal passed an order dated 10.09.2024 which inter-

alia says as under: 

 

“3. In view of the facts and circumstances, we deem it just and proper to 

constitute a committee consisting the following members to visit the site and 

submit the report. 

i. One representative from the District Magistrate, Dausa, Rajasthan 

ii. One representative from the Central Pollution Control Board  

iii. One representative from the Member Secretary, State Pollution Control 

Board (Rajasthan) 

4. The Committee is directed to visit the place and submit the factual and 

action taken report within six weeks. The State PCB will be the nodal agency 

for coordination and logistic support.” 

 

 

Joint committee 



Joint committee has been constituted based on the nominations received 

from Central Pollution Control Board, Rajasthan State Pollution Control Board 

and District collector, Dausa. Copy of the letter dated 18.09.2024 of CPCB, 

letter dated 25.09.2024 of RSPCB and letter dated 05.11.2024 of District 

Collector, Dausa are enclosed and collectively marked as Annexure-1. 

Representatives of Joint Committee are as under: 

(i) Sh. Praveen Kumar Jain, Scientist B, CPCB, Bhopal. 

(ii) Sh. Yashwant Meena, Sub Divisional Officer, Nangal Rajawatan, Dausa. 

(iii) Sh. Vijay Sharma, Regional Officer, RSPCB, Jaipur(North) 

Office order for conducting meeting and field visit of joint committee was 

issued on 04.12.2024 (Copy enclosed and marked as Annexure-2). 

Field Visit 

The following persons conducted meeting and the field visit on 

09.12.2024(copy of attendance sheet enclosed and marked as Annexure-3): 

(i) Sh. Praveen Kumar Jain, Scientist B, CPCB, Bhopal. 

(ii) Sh. Yashwant Meena, Sub Divisional Officer, Nangal Rajawatan, Dausa. 

(iii) Sh. Vijay Sharma, Regional Officer, RSPCB, Jaipur(North) 

(iv) Sh. Laxmi Chand Meena, Assistant Mining Engineer, Dausa (Special 

invitee) 

 

Observations 

 

During field visit and on perusal of records, it was observed: - 

(i) That location of illegal sand mining was visited by the committee and it 

was observed that no soil mining was being carried out during visit. 

Growth of small Shrubs was also observed on the area which indicates 

that no soil mining carried in recent past. Information regarding past 

mining was gathered and found that some soil was excavated by some 

persons in the month of May, 2024 and they were directed at that time 

itself not to do such activity in future. It was reported by the 



representative of Revenue Department that, after the month of May, 

2024 it was checked on 16.10.2024and on 04.12.2024 by the local 

administration, however no such incident of soil mining observed 

again. Photocopy of Mauka-Report of dated 30.05.2024,16.10.2024 

and 04.12.2024 are enclosed and marked as Annexure-4. (Photographs 

of the area taken during visit of committee are enclosed as Pic.-1.). 

(ii) That location of illegal encroachment was also visited by the committee 

and it was observed that there is encroachment in the form of 

cultivation on 0.20 hectare of pasture land by farmer of the adjacent 

agricultural land. During joint committee visit it was reported by the 

farmer that it happened unknowingly, in absence of clear demarcation 

of the boundary of pasture land. Local administration has already 

initiated required action under section 91 of Land Revenue Act, 1951 in 

the matter. Copy of one such notice dated 06.12.2024 Issued by local 

administration to Sh. Radheshyam S/o Sh. Laduram is enclosed and 

marked as Annexure-5. Local Administration has issued total 5 notices 

for encroachment on 0.70 Ha pasture land (Photographs of the area 

taken during visit of committee are enclosed as Pic.-2.) 

(iii) That it was reported by the representative of Department of Mines and 

Geology, Dausa that no mining lease has been allotted on the pasture 

land of Khasra No.5906/4976, Village Aluda Khurd, Tehsil Paparda, 

Distt.  Dausa. Copy of letter dated 17.12.2024of AME, Dausa enclosed 

and marked as Annexure-6. 

Recommendation 

(i) The committee is of the opinion that representatives of administration 

and Mining Department for the local area should have monitoring and 

regular vigilance of the area to ensure that incidents of soil excavation 

from pasture land and encroachment does not happen in future. 

(ii) Effective operation of Public Land Protection Cell (PLPC) be ensured. 

 



Enclosures 

(i) Copy of the letter dated 18.09.2024 of CPCB, letter dated 25.09.2024 of 

RSPCB and letter dated 05.11.2024 of District Collector, Dausa. 

(Collectively Annexure-1). 

(ii) Office order dated 04.12.2024 for conducting meeting and field visit of 

joint committee (Annexure-2). 

(iii) Copy of attendance sheet of the meeting and field visit (Annexure-3). 

(iv) Mauka-Report dated 30.05.2024, dated 16.10.2024 and dated 

04.12.2024 (Collectively Annexure-4). 

(v) Copy of the notice dated 06.12.2024 Issued by local administration 

(Annexure-5). 

(vi) Copy of letter dated 17.12.2024 of AME, Dausa (Annexure-6). 

(vii) Photographs of the soil mining area Pic.-1 

(viii) Photographs of the encroachment area Pic.-2. 
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Pic 1: Soil mining area 

 

 
Pic 2: Encroachment area  

 


